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...... tor indoor patients has 
IMeD enbaraced. Tt1e salar~ limits 
for eMgibUi~ of medical care for 
mine aDd beedi workers have been 
enhanced to Rs. 1250/.. p.m. 
from August. 1984. 

(3) In respect of Type I and Type 11 
hOUSdS, the element of subsidy 
bas been iacreased to Rs. 7,500/­
and Rs .. 15,000/- respectively or 
75% bf lhe actual cost of coo­
struction whichever is less. 
Further enhanced devel-opment 
charges at the rate of Rs. 2,000/­
in the case of Type I houf\es and 
Rs. 2,250/- in the case of Type n 
houses or 75% of the actual cost 
of development are being paid. 
In tho case of beedi WOI kers 
subsidy element paid to the State 
Governments for the tetlements 
constructed has also been enhanced 
from Rs. t,':' 00/- to Rs, 3,000/­
per tenemen t. 

(4) The scheme for financial assistance 
to Beedi Workers' Cooperative 
Society for construction of 
godowns and work sheds is being 
implemented from January, 1984. 
A Cooperative Sociely having 
memhership of 100 or more beedi 
workers is elipibJc tor financial 
.assistance under the scheme. 

(S) Rates of scholarships awarded to 
-the students, wbi,b ranged ·from 
&s. 10; ... to R~. 7S' .. ~ have ~n 
isoreaHd (rom ,RI. 15/.. ·to 
Ra. t 2 S /. • The aNDt .. in-aKI 
payllble to the mine maoalemoots 
for p*rchate of bU8eI ,for school 
goina ®,ddflen has also beeR 
increased from Rs. 50 000/- to 
al." I_h. The sch4rr;,e prO\'id .. 
ing for grant-lD .. aid -pnyable to tbe 
mine managements on a matching 
balis bas b~ea , •• roduced 'under 
·wbich ,be millors WOt.ald ,have an 
_'ortuDit, ,to visit, places of 
iodUfltria~, bistorical ami religious 
i~rtuoe. Au ,amount of 
Rs. 10.83 lakhs and Rs. 13.01 
1a"khs 1m ·tCtta~ it()Wtrds .mter 
lupply schemes out of tbe Lime. 

stone & Dolomite and Iron Ore 
Welfare Funds by way of subsidy. 

(c) Government had introduced a Bill 
in the Lok Sabha on 30th Aptil, 1,9~2 to 
amend tbe Trade Onions Act, 1 926. 
The Bill has lapsed on the dissolution of 
the Lok Sabba" The percentage of out­
sftlers in the eltecutive of trade unions was 
proposed to be red uced from the existing 
5% to 25%. 

Increase in Food Production 

·719. SHRI CHINTA MOHAN: 
Will the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be 
pleased to state : 

(a) whether 100 per cent increase in 
rural electrification during the last 5 years 
has Jed to increased fcod production 
(T.O.l. dated 29-3-85) ; 

(b) whether food production has gone 
up largely due to easy availability of 
various inputs such as fertilisers, pesticides 
and high yielding variety seeds ; 

(c) whether increa-se has been in res· 
pect of wheat and rice 'fot which seeds 
were developed and imported from ab­
road; and 

(d) whether Governrnet1t win im1'Ort 
similar hilh yielding variety seeds for oil­
seeds and pulses t? 

THE MfNiSTBR OF $TATE IN 
THE DEPARTME\lT OF RUR.AL 
DEVELOPMENT (SHRI CHANDULAL 
CHANDRAKAR): (a) and (b). Yes, 
Sir. The increase in foodgrains produc­
tion during the last five years has been on 
account of several factors, which inler-al/a 
inc1udes use Of S'ebll 'of' high y:ieltftng varie. 
ties; timely and lldeqoate sU\1p1y or:inJ1t118 
lik. fertilizers, platit '.prottctiun 'chemicals 
and credit etc.; development of irrigation 
~fatflitlel; 'itJtrease'lft 1"'-'1 .... itltBtlon; 
-ttal1lt\ft' Of new 'f)Nd.ctift ted\adlol1 WIlD 
tbe1fgrmefa; aod<price .u,port , .... ..., 
etc. 
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(c) Increase in product;oft is pot only 
in wheat and ric •• but also in other crops 
'like jowar. bajr$ and mai~' .. Uhouah it is 
not as spectacular as in the case of wheat 
and rice. 

(d) There is no proposal to import 
seed of hiab yiel1ina varieties of oilseeds 
and pulses. However. the varieties of 
these crop deveJoped io pther countrie~ 
are also being tettted under Indian condi­
tions to evaluate their performance and 
adaptability. 

Shortcomings In the Public DstrlbuUon 
System 

*720. SHRI CHITTA MAHATA: 

SHR[ BHOLA NATH SEN: 

Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether the poor quality of com .. 
modities and their irregular supplies are 
the main factors responsible for poor 
people hot taking their rations regularly 
from the Public Distribution Sys'ern~ 

(hI if so, whether the Prosromme 
EvaJuation Organisation of the Planning 
Commission has made a study in this re­
gard; and 

(c) if so, the details thereof and the 
action taken so far in this regard? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SING H) : (a) to 'C)~ The study made 

hy the Programmo Evaluation Orp.niu"," 
don of the Planning Commislion has re­
vealed that the benefits of the Public OJ_po 

, trjbution System are reaching vuinerable 
SectiODS of the populatioJl in 8Il ample 
measures and'thus the cardinal aim of 
adequately covering poorer sections of the 
population in rUI al areas is being ade­
quately fulfilled. Among other things, 
the study has refered to "poor quality'" 
"irregular supply" and ·'easy availability 
in the market" of esser.tiai commOdities 
as facrors responsible for non-lift ing of 
the commoditie~ frf.)m ,he fair price sbops. 
The Report of the Planning Commission 
is under consideration of the Government. 

Construction of Flats under Fifth 
Self .. F inancing Scheme 

*721. SHRI PRATAP BHANU 
SHARMA: Will the Minister of WORKS 
AND HOUSING be pleased to state : 

(a) whether the fiats under Fifth Self .. 
Financing Scheme are still under prelimi. 
nary stage of coostructiQS; 

(b) if so, the re860J.JS tpereof; and 

(c) the time by which these flats would 
be avaiJable (or aJiou.cO$ 1 

THE MINlSTsa OF WORKS AND 
HOUSING cSHRI ABDUL GHAFOOR)~ 
(a) to (c). A statement is placed on lh~ 
Table of the Sabba. 

Statemeot 

S'~l Containing Information on Fifth Self Financing Scheme 

S. No. Lo~aljty Category ConstructioD PositioD 

-----------
I 11 III 

2 3 4 5 6 

1. Rajouri Garden 20 S Since completed 

2. 'East Of t{aftalb 
.,. ·Si_.~, 

·*To be ready by March. 
1986 

. 3. Alaknaoda (A-II) 2(; , , ,.... -Since completed 


